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DR. RAFIQ ZAKARIA: And the allegations 
made here in the House. 

MR. CHAIRMAN: That I will see. 

SHRI B. SHANKAR ANAND: Sir, 
since you have made some observa 
tion _____ 

 
SHRI  B.  SHANKARANAND: Sir..... 

MR. CHAIRMAN: Mr. Minister, you must 
have seen that there is almost unanimity on this 
subject in the whole House and I think it will be 
fair to the House to have a proper statement put 
on the Table and", then, further questions can 
be asked or a half-an-hour discussion can be 
held. 

SHRI B. SHANKARANAND: Sir, since 
you have made some observations, the question 
deals with the autonomy of the Board. The hon. 
Member wants to know whether this Board 
should be in the hands of an independent 
person... 

SOME HON. MEMBERS: No, no. 
{Interruptions) 

SHRI G. C. BHATTACHARYA: It relates 
to development as a      whole. 

(Interruptions) 

DR. RAFIQ ZAKARIA: See the second 
question. I will have to interrupt, Sir. 

SHRI B. SHANKARANAND: I am willing 
to give the information to 'he House. About the 
work done by the Board, let them know 
whether there 

has been any hampering the working, of the 
Board... .    (Interruptions). 

DR. RAFIQ ZAKARIA: This is not 
correct. 

MR. CHAIRMAN: I think the hon. 
Minister is well aware of the feeling in this 
House. It is very general; I d» not see any 
dissenting voice at all-Tnerefore, it would be 
right for him to put a detailed statement on the 
Table of the House. Further questions can be 
asked and discussion can take 

ice  later. 

We will pass on to Q. No. 122 now.  

Housing Schemes for landless   labour 

•122. SHRI R. NARASIMHA REDDY: 
SHRI RAMANAND YADAV: t 
SHRIMATI AMARJIT KAUR: 

Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether there is any scheme under 
implementation by Government to provide 
houses to the rural poor particularly the 
landless labour who are mostly Harijans or 
from backward classes; 

(b) if BO, how much amount Government 
have invested on such schemes during the last 
three years, year-wise; and 

(c) what ate the details of these schemes? 

TIE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI: (a) Yes, Sir. 

(b)   and (c) A tiu&mmt is laid on 

the Table of the Sabha. 

fThe question   was  actually asked     on the floor of the House by    Shri Ramanand Yadav. 
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(c) 1. The scheme for allotment of house 

sites as well as the scheme of house sites-cum-
hut construction is intended to gird financial 
assistance lor acquisition of plots and housing 
construction for landless -workers in rural 
areas. 

2. The Village Housing Projects scheme 
provides for grant of loans to individuals and 
their cooperatives for construction     and     
improvement of 

houses in villages. 

3. The Subsidised Housing Scheme for" 
Plantation Workers provides for assistance to 
planters and cooperative societies to build 
house* for plantation workers. 

4. The Housing and Urban Development 
Corporation provides loans to agencies 
nominated by the State Governments for 
housing projects in rural areas. 
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DR. RAMKRIPAL SINHA: What i» the 
question? 

SHRI RAMANAND YADAV: Why are you 
interrupting me? I can interrupt you more. 

 

DR. RAMKRIPAL • SINHA: The Minister 
cannot understand the question  even  with 
your  lecture. 

SHRI RAMANAND YADAV:     Yes, 
there

is some difficulty. 

 

MR. CHAIRMAN: Rural housebuilding. 

SHRI P. C. SETHI: Sir, in the midst of a 
long speech it is very difficult to get the 
question exactly. 

MR. CHAIRMAN: The question is whether 
you have got any scheme. I know it is rather a 
long question with a long speech added to it. 

SHRI p. c. SETHI: I know. 

MR. CHAIRMAN: Everything is being 
done in the urban areas. What are y°u doing in 
the rural areas? 
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SHRI P. C. SETHI: First of all I 'would like the 
ho*. Member to look to the question^ itself.    
There is    no question of mixing up rural 
housing 
th the alum* 

SHRI RAMANAND YADAV: Not slums. 
I am raising only the rural problem. 

SHRI P. C. SETHI: You have mentioned 
about slums also. 

SHRI RAMANAND YADAV: I have put 
my question regarding the rural areas only. 
There is no need of mentioning that. 

i 
MR. CHAIRMAN: He is not referring to the 
slum areas.   That was only just to make weight. 

SHRI P. C SBKPH1: Therefore, Sir, in 
order to avoid confusion I am also limiting 
my answer to rural housing. 

MR. CHAIRMAN: Yes. I think you 
should. 

SHRI P. C. SETHI: A9 far as rural housing   is   
concerned,   Sir,   I   would like to correct the 
hon.  Member  by saying that in October, 1971 
this programme  was  started      as   a   Central 
sector    programme.   In 1972... (Interruptions)   I 
may also   mention   that under the scheme  100 
per cent grant    I was provided to the State 
Government to cover the cost of    acquisition    
of    i house sites as well as the cost of their 
development, but it did not exceed Rs-    ! 150. 
Then, Sir, with the commencement of    the    
Fifth      Year      Plan      the scheme was 
transferred to the State sector. From 1-4-74 it was 
made a part of the Minimum Needs     
Programme which     the  hon.   Member  has    
mentioned,    and  it    was    included   also the    
Pr;nie    Minister's    20-Point me   in   July, 1975.   
The Fifth Plan provision for    the scheme    was 
Rs. 55 crores. The number of families ed house-
sites as 0n 30-9-76—the date  is    important,     
Sir—was    70.82 lakhs hs. 

 
SHRI RAMANAND YADAV: Do you 

wish to form a corporation? 

SHRI"P. C. SETHI: Sir. the hon. Member ... 

MR. CHAIRMAN: If you say what project 
you have in this behalf, that 

ill probably be able to satisfy the hon. 
Members. 

SHRI P. C. SETHI: I should answer the last 
part. I was also tempted to make a speech. 

MR. CHAIRMAN: Please do that. 

SHRI P. C. SETHI: i agree with the hon. 
Member, Sir, that the number of people was 
not 19 million but 17 million, out of which 
only 7.7 million persons have been allotted 
house-sites as yet. Therefore, there is still a 
backlog of 10 million persons, and with the 
rise in the population,, the number is bound to 
increase with the number of years which are 
coming before us. Therefore, if we want to do 
it on an accelerated basis just like the 
Accelerated Rural Water Scheme, the hon. 
Member's suggestion is worth consideration. 

MR. CHAIRMAN: Do you agree with him? 

SHRI P. C. SETHI: No.   I am only 
saying that it  is worth consideration and 
examination. 
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DR. BHAI MAHAVIR: Sir, half the 
Question Hour must be set apart for 
my friend Mr. Ramanand Yadav. 

MR. CHAIRMAN: Briefly, have you any 
scheme for houses and its plans? 

SHRI P. C. SETHI: There are various 
schemes now. Our endeavour is to cut down 
the use of cement as well as steel. We are 
depending on the local material. And I would 
mo«t earnestly request all the Members of this 
House to visit the Exhibition which the 
UNESCO Conference here is having in 
Nirman Bhavan itself, where various house 
designs and d*r«-lopment of houses at a cost 
of Rs. 3,500 to Rs. 5,000 and even Rs. 2,500, 
which are incombustible, have been display-
ed. And there are kitchen facilities bathroom 
and latrine. And if there are any suggestions 
after seeing that Exhibition,   they   are  most    
welcome, 
Sir- 

MR. CHAIRMAN:  Mr. Sisodia. 

SHRI B. SATYANARAYAN REDDY; 
Mr.  Chairman,  this side. 

AN HON. MEMBER: Mrs. Amarjit Kaur's 
name is there. 

MR. CHAIRMAN: The Lady Member will 
have preference.    (In.terrv.p- 

tiom). Your name is on the paper.   I am sorry 
I did not see it. 

SHRI B. SATYANARAYAN REDDY; 
Sir, this side you are not seeing at all. 

MR. CHAIRMAN: Her name is on the 
paper. 

SHRIMATI AMARJIT KAUR; Sir, the 
answers do not indicate whether the 
Government has any specific schemes only 
lor the landless labour belonging to Harijans 
and backward classes. Does not the 
Government feel that such schemes specially 
earmarked for them are necessary? How is 
that the outlays on categories 1(a), 2, 3 and 4 
have gone down every year? Does it mean 
that the Government is giving less and less 
importance to these schemes? What are the 
reasons for this? 

SHRI P. C. SETHI: Sir, originally the 
amount allocated in the Fifth Plan was Rs. 55 
crores. And originally the amount which was 
given for development of the plot was Rs. 
150. Later on this was raised in 1976. The 
amount for development was raised from Rs. 
150 to Rs. 300 per site in the plains and Rs. 
500 in the hill areas. Therefore, Sir, the 
intention is there to increase the amount in 
terms of escalation of prices or de-escalation 
of prices, whatever it is. Now, as far as the 
total amount which is given to this scheme is 
concerned, the amount which was given, in 
the Sixth Plan. 1978—83,. was quite 
substantial. Now, it is a different matter 
whether a particular Government did pay 
heed or did take proper interest in this or not. 
But, Sir, as far as this Government is 
concerned, this i,% our first concern, Sir. 
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SHRI P. C. SETHI:  Sir, I have not 
completed. 

SHRI SUNDER SINGH BHANDARI: He 
has stated the confusion. 

SHRI P. C. SETHI: I have not lt*t»-ed the 
confusion. 

 

As regards slum clearance, it will be our 
endeavour to do the work with, our own 
resources and also with the World Bank 
assistance which we are trying our best to get. 
They are giving it now on the basis of a 
project prepared by a particular State Gov-
ernment. It is also under my consideration 
whether the slum improvement schemes 
should be left to the State Governments or 
whether we should include it in the Concurrent 
Li3t. 1 win be consulting the Law-Minister 
and after considering the entire aspect and the 
entire gamut of the problem, we will take a 
decision. 

As far as slum dwellers are concerned, our 
intention is that there should be wo slum in 
India in spite of the fact that new slums will 
ke coming up every  year. 

Similarly,, for the rural peoyl* the Twenty,  
Point  Programme   has     said 
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that all landless people must have house sites. 
That was ihe original position. Now there has 
been further improvement because on the 
house sites Government started giving sub-
sidies, banks started giving loans and LIG also 
started giving loans. Various other institutions 
and banks have started giving loans. W'i shall 
try. to accelerate our programme to the best of 
our ability, depending on the availability of 
resources which, all the hon. Members are 
aware, are very scarce because in the last three 
years there had been a complete drain of 
resources in India and the Government of 
India, economically and financially, is rinding 
itself in a precarious position. 

DR. BHAI MAHAVIR: Where is the 
drain? 

SHRI P. C. SETHI: ** 

SHRI SYED SHAHEEDULLAH: Sir, I 
want to put a question. 

(Interruptions) 

SHRI LAKSHMANA MAHAPATRO: Sir, 
when I raised my hand, ycu said yon would 
call me. 

(Interruptions) 
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SHRI LAKSHMANA MAHAPATRO: Sir, 
when I raised my hand, you said that you 
would be calling me next to him. But now you 
are calling somebody else. (Interruptions). I 
raised my hand that. 

SHRI SYED SHAHEEDULLAH: Sir, the 
honourable Minister wanted to i*clude it in 
the concurrent list instead of having 
cooperation from the States and the people. 
The experience of West Bengal particularly 
after the floods, is different. The policy there 
was executed with the co-operation of the 
people. So, I think he should also think over 
the matter of decentralisation as the West 
Bengal Government did it through the 
panchayats trusting the local people to do it 
with help from the Government and 
improvised materials. So, Sir, will the 
Government contemplate on this and save the 
money vested in the engineering department?   
That is what I am asking. 

SHRI P. C. SETHI; That absolutely appears 
to be   a   political    question. (Interruptions) 

» 
SOME HON. MEMBERS: Wonderful. 

(Interruptions) 

SHRI P. C. SETHI: You allow, me to 
answer the question. 

(Interruptions) 
SHRI SYED SHAHEEDULLAH: Sir, does 

the honourable Minister subscribe to the 
theory of Mahatma Gandhi on 
decentralisation or does he subscribe to the 
views of those who advise centralisation. 

PROF. SOURENDRA BHATTA-
CHARJEE: It is not a political question. 
(Interruptions). You have to appreciate the 
point.    (Interruptions) 

SHRI p. C. SETHI; I do appreciate it. But 
you do appreciate my answer also. 

SHRI B. SATYANARAYAN REDDY: 
Sir, the Ministers are not giving proper 
replies. (Interruptions). 

SHRI LAKSHMANA MAHAPATRO: Sir,   
the  Minister wanted to  answer. 
(Interruptions) 

SHRI p. C. SETHI: I am saying.. . 
(Interruptions). Why don't you allow me? I 
want to answer. Sir, the West Bengal 
Government has been able to do a lot and 
there is no doubt. But the West Bengal 
Government and the people of West Bengal 
should not forget that it was the Government 
of India which got Rs. 109 crores as loan from 
the World Bank and, therefore, they alone 
cannot take credit. Now, decentralisation is all 
right. 1 have not said that we are putting it in 
the Concurrent List. Before I do so, I would be 
consulting many people including you and, 
therefore, there should be no fear complex 
about this that we have already taken it over. 
The question is that this problem should be 
solved within a stipulated period of time and, 
therefore, what will be in the best interest 
whether it is in the interest of the State Gov-
ernment or the Central Government, is the 
only question. The question is that the 
problem should be solved. (Interruptions) 

DR. ,M. M. S. SIDDHU; He has avoided 
the answer whether Pancha-yats will be used 
a« machinery   for 
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building.    That was the question that was 
asked. 

SHRI P. C. SETHI; Now it is a State 
subject, whether they use Pan-chayats or they 
use you; I have no objection. 

SHRI LAKSHMANA  MAHAPATRO: The 
real problem Is, how to see   that these    people    
have a habitation    for themselves.   At one 
time it was intended to give them houses, and it 
was found that the    house-site    was    not 
sufficient.    Now    to  get    a  piece    of house-
site it takes years and the Department of 
Revenue at the State level does  not  easily pass  
on  the land  to these poor, agricultural, Harijan 
people.    It is they who go through    the 
housewife    application.    That    is    the 
difficulty,   first   problem.   The  second 
problem,  is been rightly  experienced by    the    
Government, is put up   the structure.   
Therefore,   these   problems are not being 
resolved so far.   May I know from  the  
Minister  whether he will  consider the  
desirability  of following the Kerala    type of    
housing,who gave one lakh houses...   (Inter-
ruptions) . 

SHRI P. C. SETHI: Whatever best is 
available, whether in Kerala or even outside 
India, we are prepared to take. But I would 
like to remind the hon. Member that most of 
the Kerala houses, of which he is talking, fell 
down in six months . . . (Jnternip-ticms). 

SHRI LAKSHMANA MAHAPATRO: This 
is not the answer—most of them fell down.   
Who says that? 

SHRI KALYAN ROY: This is casting 
aspersions... (Interruptions). He has no right 
to do so... (Interruptions) . 

MR. CHAIRMAN: The Question Hour is 
intended to elicit information, and net ... 
(Interruptions), Every question is not intended 
to be a speech. Mr. Dhabe. There are only five 
minutes left now. 

SHRI KALYAN ROY: He has casting 
aspersions...   (Interruptions). 

SHRI S. W. DHABE: As far as the 
census of 1971 is concerned, there are 
47 million rural labour and landless 
Harijan labour in the rural sector, out 
of which only 7 million people are 
given house-site.-?. There is no provi 
sion in the statement for construction 
of their houses. Item No. 3 in the 
statement relates to Housing & Urban 
Development Corporation—Rural 
Housing. The statement says that the Housing 
and Urban Development Corporation provides 
loans to agencies nominated by the State 
Governments for housing projects in rural 
areas. May I know whather the scheme witt be 
extended to the small farmers and marginal 
farmers and whether there are cooperatives 
which they, can form and whether they will 
get loans under the scheme . . .  
(Interruptions). 

SHRI  KALP NATH RAI:   Sir,.. . 

MR. CHAIRMAN: Mr. Kalp Nathr Rai, I 
have heard you twenty times I am giving you 
a chancs later. 

SHRI P. C. SETHI: As far as the toal labour 
population, which is landless, is concerned, the 
hon. Member is absolutely right. The only 
correction that I would,, with all humility, like 
to make is that households are 17 millions and, 
therefore, we do not require houses for 
individuals; we require house8 for household, 
which is normally for 4 to 5. Therefore, the 
figure would n°t be such astornomi-cal as the 
hon. .Member has pointed out. He has given 
other suggestions. After all, this is a new 
gcheme which we bad started. It went into 
slump for three years. Again we are trying to 
take it up. I would request the hon. Members 
that they should not only put questions but also 
give me all possible guidance and experience 
that they have got. 

SHRI S. W. DHABE; I asked about 
the  small  and  marginal farmers. 
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MR. CHAIRMAN: It is a financial question. 

SHRI P. C. SETHI; I am grateful t0 the hon. 
Member i0r putting this question. I shall collect 
the figures and lay them on the Table of the 
House. 

DR. BHAI MAHAVIR: Sir. the hon. Minister 
has a new style of answering questions. He made  
statement that during the last three years the 
fund* have been drained out. When I interjected 
to ask where the funds have gone, he said, ** I 
would ask him what particular basis he has to 
make this statement. Just now, he conferred on 
our friend from this side, Mr. B. Satyanarayan 
Reddy, the former ministership. I would like to 
know whether the Minister is entitled to put 
such interjections and personal remarks in his 
answers to the questions. If he has any 
information, let him tell us how much has been 
spent during the last three years on housing, rural 
as well as urban, by the Janata Government 
throughout the country and whether be has any 
basis to say that the funds were drained out 

SHRI P. C. SETHI: The Janata Government's 
performance has been amply proved by the 
recent elections. 

DR BHAI MAHAVIR: Is that the only 
argument and only sense that he has? Will you 
allow a Minister to get away**. He makes a 
statement •asting personal aspersions**. He 
makes a Member of this House who hag never 
been a Minister, a Minister of Gujarat. He does 
not have even the decency to withdraw 

**Expunged as ordered by the Chair. 'i   ]   
Devanagari  transliteration. 

MR. CHAIRMAN: The interjec-tiong 
shall not be reported. I shall remove them 
from the record. 

SHRI P. C. SETHI: I am very sorry that 
I have hurt the feelings of Dr.  Bhai 
Mahavir Adhikari. 

DR. BHAI MAHAVIR: At least, try t0 
recognise the Memberi. 

SHRI P. c. SETHI:** I do not mean him 
personally. 

DR. BHAI MAHAVIR: If yott mean the 
party, then it means your party. 

MR. CHAIRMAN: I have deleted your     
interjections   from   the   record, 
Mr.  Minister.     I  think it  was   unfortunate 
that they came. 

 

SHRI N. K. P. SALVE; I have never seen 
the Question Hour being reduced to such a 
large-scale  joke. The Question Hour has 
always been an extremely serious matter 
when Members always .< solicited informa-
tion and when such information was given 
in a solemn way. 

(Interruptions) 
MR. CHAIRMAN: Mr. Salve, the 

Question Hour is misunderstood. With all 
due respect to you, it is intended to elicit 
information and not to do the things which 
you have been doing.    Now, the last 
question, 

(Interruptions) 
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MR. CHAIRMAN: Mr. Minister, will you 
place a statement on the Table of the House 
later? 

SHRI P. C. SETHI: Sir, it is difficult to 
answer such a 'big question. If you like, Sir, I 
would place all the information that I have got 
on the Table of the House. 

MR. CHAIRMAN: Question Hour Is over. 

WRITTEN  ANSWERS  TO 
QUESTIONS 

Non-utilisation   of funds by Haryana State 
Social Welfare Advisory Board 

*123. SHRI SUJAN SINGH: Will the 
Minister of SOCIAL WELFARE he  pleased 
to  state: 

(a) whether it is a fact that the Haryana 
State Social Welfare Advisory  Board   has   
not   been utilising 

the funds allotted to it by the Central Social 
Welfare Board; and 

(b) if so, what action Government propose 
to take against persons who are responsible for 
this lapse and to avoid such lapses m future? 

THE MINISTER OF EDUCATION AND 
HEALTH AND SOCIAL WELFARE (SHRI 
B. SHANKARANAND): (a) No, Sir. 

(b) Does not arise. 

National Forest   Policy 

•13* SHRI BHUPESH GUPTA: SHRI  
INDRADEEP SINHA: SHRI S. 
KUMARAN: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether there is any proposal under 
Government's consideration to review the 
national forest policy; and 

(b) if so, what are the details in this 
regard? 

THE MINISTER OF AGRICULTURE 
AND RURAL RECONSTRUCTION (RAO 
BIRENDRA SINGH): (a) Yes,  Sir. 

(b) The proposed revised National Forest 
Policy aims at: 

(i) a greater emphasis on the ecological 
and environmental considerations; 

(i) checking of erosion in mountainous 
regions, catchment of rivers along tree-less 
banks, in the hot and cold deserts; 

(iii) preservation of natural heritage of 
flora and fauna in the country; 

(iv) management of forest resources for 
providing, on a abstained basis, the 
maximum goods and services with due 
regard to environmental and ecological 
considerations; 

(v) aiding the tribal economy and 
maximisation of employment; 


